ems‘ai £ tjm nistrative Tribunal

New Dalhi this the 157 day of July, 2005.

Hon’bie Shri Shanker Raju, Member(J)

Smt. Mohan Devi,

Wio late Mukesh ;(u*nar {Balmm)
Village-Bainpur, Post-Sikendra,
District-Agra{UP).

(through Sh. D.N. Sharma, Advocate)
Versus
1. Thea Commissioner,
KVS, 18, Institutional Area,

Shaheed Jeet Singh Marg,
New Delhi-16.

2 The Assistant Commissioner,
VS, Regional Offlce,
Sector ‘J, Aliganj,
Lucknow- ’20024

3. The Principal,

Kendriva Vidyalaya No.1,
Alr Force Station,
Agra-282008.

(through Sh. Jai Raman, proxy for 5h. 5. Rajappa, Advoca

Order (Oral)

earned counse! seske permission to withdraw
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nted. OA. Is dismissed as withdrawn.
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{Shanker Raju}
Member{J)




